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b)

Illegal Mining in Yamuna

Shri Bishan LaL Saini, M.L.A.: Will the Mines and

Geology Minister be pleased to state:-

whether it is a fact that the mining contractors are
mining illegaly in Yamuna river in Radaur Assembly
Constituency outside the area reserved by the
Government for mining work; if so, the action taken by

the Government in the matter; and

whether it is also a fact that the studs constructed by the
Government on the river banks to prevents soil erosion
have also been damaged by the mining contractors; if so,
the details thereof togetherwith the action taken by the

Government in the matter?

Reply by Mool Chand Sharma, Mines and Geology Minister,

Haryana.

a)
b)

No, Sir, this part of the question does not arise.

No, Sir, this part of the question does not arise.
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